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The applicant has approached this Tribunal 

against, the impugned of his transfer from Ranikhet to 

J °shim ath. 

The applicant is a civil employee working under 

the respondents on the post of Electrician HS II at MES 

Ranikhet, district Almora under the direct control of 

Garrison Engineer, M.L.3., Ranikhet. 

The applicant vide letter dated 30-07-93 (Annexure 

IV) was informed to keep14  	He submitted 
ct  42 zi

st—ef t ransfer.  
 s  

representation dated 03-08-93 (Annexure F,-V) stating that he 

is a petient of Asthma and Sytike and getting treatment at 

Ranikhet. it is also stated that the Joshimath being at high 

ultitude, the climate of the said place is not favourable to 

his health. 	The respondent' instead of considering his re- 

presentation, passed the impugned order of transfer dated 

27-09-93 (Annexure I). The applicant again submitted the 

representation It:alehis grievances on 08-12-93 which is 

still pending for disposal. the learned counsel for the 

applicant has contended that the direction can be issued 

to the respondents to dispose of the representation. 

Shri C.S.Singh put appearance on behalf of the 

respondents and after having heard learned counsel for both 
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the parties I an of the view that the representations 

submitted by the applicant are to be replied by the 
- 

respondents, ss if theme is 76 substance his case of 

transfer may be reconsidered. Sc in the light of these 

observations the application of the applicant is 

disposed of with the directiLn to the respondents to 

dispose of the representation of the applicant within 

a period of thirty days Iran the date of receipt of this 

order by reasoned and speaking order. In the meantime 

the implementA;lon of the order of transfer dated 27-09-93 

shall remain suspended, if in case it has nct been given 

effect tc 
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